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O.A. NO. 733/89

New Delhi this the 17th day of March, 1994

cmm :

THE HON'BLE NR. JUSTEE V. S. MALIMATH , GHAJRMAN

THE HON'BLE ftR. S. R. ADIGE, ME^iBER ,(a)

P» K« Sen S/O R • G • Sen,
SSO-II, QAE iMet),
Muradnagar,
Distt. ^aziabad.

By jvlvocate :^riR. L. Sethi

Versus

1. Union of India through
Director General of Inspection
Quality Assturance, Ministry of
Defence, Deptt. of Defence
Production, New Delhi.

2. The Director,
Controllerate of Inspection,
Ishapore - 743144,

3. The Quality insurance Officer,
QAE (Met) , Muradnagar,
Distt. Ghdziebad*

4. ShriR. N. Ghosh, SSG (Gd.II),
DVff* HQ, Deptt. of Defence
Production, New Delhi.

By AdVGc ate. Sh r i & C. Mitta 1

Applicant

Resp ondents

OR D , E R (ORAL)
\

Hon'ble Mc, Justice V. S. Malineath -

Shri Sethi, learned counsel for the applicant,

submits that he has no instructions in this case. This

application is disEsiissed for non-pr osecut ion.

( S. R'. i^fdig© )
MeBd3er (a)

( V. S. Maliroath )
Chairman


